Funds for renewable energy clubs

2109. SHRI NANDI YELLAIAH: Will the Minister of NEW AND RENEWABLE ENERGY be

pleased o state:

(a) the details of the funds released to various States, particularly to Andhra Pradesh for
getting up of Renewable Energy Clubs (RECs), Energy Parks (EPs) and District Advisory
Committess (DACs) during the last three years and till date and the number of RECs, EPs and DACs

2et Up =0 far in these States;

(b)  the detalls of the achievements macdle through RECs, EPs and DACs so far in Andhra

Pradesh, district-wise; and

(2 the rames of the NGOs involved in this sphere with details of the contribution made by

each of these NGOs towards renewable energy generation/ conservation?

THE MINISTER OF NEW AND RENEWABLE ENERGY (DR. FAROOG ABDULLAH): (&) The
details of funds released to various States, including the State of Andhra Fradesh, for setting up of
Renewable Energy Clubs (REC), Energy Parks (EPs) and District Advisory Committees (DAC),
alongwith their number, are given in the Statement (See be\ow). An amount of © 63,22,055/- has
been released during the current financial year til dale for Energy Parks. No funds have been

released for RECs and DACs during the current financial yvear till date.

(b)  Setting up of RECs and EPs in various States has resulted in creating awareness about

renewable energy in the country amongst general public and students in particular.

(c) Ministry of New and Renewable Energy has provided funds to concerned State Nodal
Agencies for setling up of BECe, DACe and EPs. Non Governmental Grganizations have been
involved by States in implementation and monitoring of other renewable energy programmes relating

to biogas and solar energy, eto.
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Statement

Details of funds refeased for Renewable Energy Clubs, Energy Parks (including State Level Energy Parks) and

District Advisory Committeasin States during the last three vears, alongwith their number

Sl.No.  State Renewable Funds Energy Funds Digtrict Funds
Energy Clubs released Parks released Advisary released
(RECs) for RECs (including for EPs Committees far DACs
State Level
Parks)
d 2 3 4 5] & 7 8
1. Andhra Pradesh 40 Nil 28 4,83,000 23 2,439,547
2. Arunachal Pradesh Nil Nl 07 MNil 14 2,170,000
3. Agsam Nil Nil 23 28,00,000 23 2,170,000
4. Bihar 06 1,068,000 1 6,565,000 31 il
5. Chhattisgarh 11 84,315 17 36,85,000 16 Nil
. Delhi Nil Nil 09 Nil 04 NIl
7 Goa 08 1,40,000 03 £0,00,000 02 NIl
8. Gujarat 27 4,72,500 B 17,84,000 9] Nil
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20.

21.

22.

23.

24.

Haryana
Himachal Pradesh
Jammu and Kashmir
Jharkhand
Karnataka

Kerala

Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
MNagaland

Orissa

Punjab

Rajasthan

Sikkim

14

02

03

NIl

89

Nl

40

&7

NIl

NIl

NIl

Nil

13

5

10

01

1,866,000
NIl
Nil
Nil
MNil
MNil
2,45,000
NIl
NIl
NIl
Nil
MNil
NIl
NIl
NIl

17,800

22

10

17

08

7

27

53

08

08

07

12

21

12

08

14,42,000
22,560,000
46,25,000
Nil
72,265,000
13,567,000
10,08,000
11,07,000
Mil

Nil

Nil

Nil
12,229,000
7,511,000
Nil

3,00,000

12

4

14

25

48

35

07

08

il

30

32

03

1,786,000
NIl
NIl
NIl
Nil
2,45,000
2,175,381
1,798,500
NIl
NIl
NIl
Nil
3,00,000
2,80,000
2,271,463

NIl
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1 2 3 4 5 & 7 8
wise Tamil Nadu 124 il 22 2,22,000 30 2,10.000
26. Tripura 1 1,40.000 10 43,67,000 04 NIl
Py Uttrakhand MNil MNil 12 Nil 13 15 16,500
28. Uttar Pradesh &7 il 5/ 48,464,000 70 2,092,160
29. West Bengal 28 70,000 2 11,08,000 14 MNil
30. Andaman & Nicobar lslands il NIl 06 Nil 02 NIl
Sl Chandigarh 04 Nil 04 Nil 01 Nil
32. Dadra & Nagar Haveli NIl NIl NIl Nil 01 Nil
3., Lakshadweep il il il Nil 01 il
34. Puducherry 08 &7,762 03 Nil 01 28,068
ToTAaL 588 14,297,077 514 4,70,23,000 [s'eld) 36,379,009
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